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I.A. No. 2 in Cvil Appeal.No.355/2000

K. SHEKAR Appel lant (s)
VERSUS
V. | NDI RAMMA & ORS Respondent (s)
( for early hearing and office report )
Wth
I.A No. 1in C A No.356/2000
(For early hearing and office report)
Date : 20/07/2001 These Petitions were called on for hearing today.
CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR, JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE K. G BALAKRI SHNAN

For Appellant (s)
M. S. Miralidhar, Adv.

For Respondent/(s) M. G V. Chandrashekhar, Adv.
Applicant (s) for M. P.P. Singh, Adv.
Ms. Aruna Mat hur, Adv.

M. A Mariarputham Adv.
M s Arput ham Aruna & Co., Adv.

UPON hearing counsel the Court made the follow ng

ORDER
............ N
SP2
No orders at this stage.
SP1
............ N
(Ajay Kr. Jain) (Prem Prakash)

Court Master Court Master



